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State Police and all MAC Member Agencies, with effect from 7th June, 2012

At MAC Headquarters, activities of MAC include daily Nodal Officer’s meetings
at MAC Headquarters, monthly on Cross Border Terrorism (CBT) in J&K and NE,
fortnightly meeting on Left Wing Extremism (LWE), Focus Groups Meetings, etc.
From January, 2014 to June, 2014, J&K (CBT) meetings-6, North-Hast Insurgency
related meetings-6, LWE related assessment meetings-11 and 7 Focus Group meeting on
important nputs, have been held during the year 2014 till date. During such meetings,
intelligence inputs are shared and discussed with concerned agencies/State Police. At the
State level SMAC meetings attended by State Police and other agencies and, are held
at least every fortnight. Available inputs are discussed and followed up.

Also, at present, inter-State Intelligence Support Teams (ISISTs) have been formed
in 25 States and 4 Union Territories.

(d) to (f) A few inputs from various channels have been received by the Central
Intelligence Agency in last one year, which suggests plans of various terrorist groups

to infiltrate in the country through coastal areas to launch attacks.

All such inputs have been shared with concemed Forces/Agencies and MAC
meetings/focus groups meetings on such inputs have been held to deliberate the inputs
develop them further, undertake pursuant action by concerned agencies to augment

security and neutralize the threat.
Committee to improve the working of police

12989 SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Central Government has any plan to constitute a Committee to
mmprove the working of States' police and other police organisations in the country to

combat terrorism and strengthen the internal security system;
(b) if so, the details thereof;
(¢) whether the Committee has been constituted; and
(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJITUY: (a) to (d) A Task Force under the Chairmanship of Shri Naresh
Chandra had been constituted on 1st July, 2011 by the Government of India to review the
existing processes, procedures and practices in the national security system and suggest

TOriginal notice of the question was received in Hindi.
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measures, where necessary for strengthening of the national security apparatus and in

non-conventional areas having a bearing on the overall security situation.

The Task Force submitted its report on 23rd May, 2012 and recommended that a
mechanism to formulate standardization/ benchmarking of mimimum response capabilities
as well as Standard Operating Procedures (SOPs) be developed for dealing with terrorism
related crimes. For this purpose, it was suggested that the Government may set up a
body of independent Police and Security Professionals including representatives of State
Governments which may be serviced by Bureau of Police Research and Development
(BPR&D). The Government has implemented the recommendation of the Task Force
by circulating a 15 point matrix to all the State Governments in this regard. Bureau of
Police Research and Development (BPR&D) has also rolled out “standing” description
of Bomb Disposal (BD) Squads etc.

Assessment of destruction due to floods by Central team

12990, SHRT RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether any assessment has been made by the Central team regarding the loss
of life and property due to devastating floods in various States during the last three

years;
(b) if so, the details thereof, and

(¢) the amount of financial assistance being requested by the State Governments
to tackle the situation caused by floods?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJUY: (a) to (¢) Yes Sir. As per the National Disaster Management
Policy, the primary responsibility for disaster management rests with the States. The
concerned State Governments undertake assessment of damage and relief operations in
the wake of natural disasters including floods, from the State Disaster Response Fund
(SDRF) already placed at their disposal. When the available resources under the SDRF
are madequate, additional financial assistance 1s extended f{rom the National Disaster
Response Fund (NDRF) by following the laid down procedure, which includes an

assessment based on the visit of an Inter-Ministerial Central Team.

State-wise details of the financial assistance sought, dates of the visits of the Central
Teams constituted by the Ministry of Home Affairs, status of teams’ assessment and

assistance approved during the last three years, are given in the Statement.

TOriginal notice of the question was received in Hindi.



